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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH'
AT HYDERAEAD.

0.A.N030/9S, . - DATE OF JUDGMENT: 'B8=4=95.
BETWEEN
- JeVenkataramana - ‘ T e Applican t.

RND

1« The Rasgistrar Geneeab and
‘Census Commissionegr of Indla,
Ministry of Home APPairsg ‘
Govt. cf India, 2,#, Mansingh Road,
New Delhi-110 011,

2. The Director of Census Dperations,
A.P,, Ministry of Home Affairs,

Govt. of India, Hyderabad. - .+ R@spondents.
. | ,
COUNSEL FOR THE APPLICANT: - SHRI Y.Suryanampyana
COUNSEL FOR' THE RESFONCENTS: SHRI N.R.Dgvaraj,

Sr /&d&k CGSC-
CORAM '

HON 'BLE SHRT JUSTICE V.NEELADRI RAQO, VICE CHAIRMAN
HON'® BLE SHRI R RANGARAJAN, MEMEER (ADMN.)

2
CONTD. ...
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0.A.NO,430/95.

(AS PER HON*BLE SHRI JUSTICE V.NEELADRI RAO, VICE CHAIRMAN)

|

Heard éhrti.Suryanarayana, learned counsel for
the applicant andfshri ISI.R.I_ievau:&a"j’f learned standing

counsel for the r%spondents,

|
2. This 0A wa% filed praying for setting aside the
Memo No.C.lBOlB/%bQB-Estt, dated 9,2.1995 and also the
Memofgven nunber /dated 6.3.199% and for conseguential
sEguinxinatinn déclaration that the applicant is appointeq;
an regular basisjwith effect from 12,4.1994 as Data Enﬁry

!1n the office of R.2 with all consew

|

guential beaefitf.
|

Today Shr& N.R.Devaraj, learrned standing counsel

Operator Grade=A

3.
for the respond%nts proddced the order No.A.12019/1/

93-Estt(DDE), déted 17.4.1995 which {s to the effect
that as the appiicant achieved the speed of 8000 keg
depressions per!hour in the speed tegt held on 17.4.95,
he is appointed| to the post of Data Entry Operator Gr.A
in the scale efjpay of &,1150-1500 on regular basis in
temporary capa?ity retrospectiﬁely with effect from
18.4.1994. theféate of his initial apﬁointment on provi-
;

sional basis. ,
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4. In view of ‘the sbove order, the learned counsel

t
for the applicant submitted that this OA had become

infructuous., :

!

i at the admission stage, |
5. Accordingly it is dismissed/ No cests./
(R.RANGARAJAN) ' _ (V.NEELADRI RAO)
MEMBER (ADMN.) VICE CHAIRMAN

DATED; 18th April, 1995, A
Open court dEctation. 3
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I | .
Copy toi:=
1. The Hegiatrar Ceneral and Census Commissigner of In
Ministry of Hems Affairs, Govt. of India, 2-A, Hans
road, feu Delhi-011.(ws® ¢d- Ceg)-

¢ .

g

T e 3 - s |
2, The Dinsctor of Lensus Dperations, Q.P.Hinistry/f/,
Home Affairs, Govt. of India, MHyd., (&HVT A A

Vo i

.

3. Uns coﬁy to Sri. Y.3uryansrayana, advocate,

4. Cne coby to Sri. ,i.Devaraj, Sr. CGSC, CAT, |
! _ .
5, Une cqpy to Library, CAT, Hyd.

6. Une séar@ COPY.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD,

THE HON'BLE MR, JUST ICE V.NEPIADRI RAOC
VICE CHAIRMAN

AND

THE HOW'BLE MR.R.RANGARATAN$ { M( AD M)

_ DATED ---LEZ-/-"L-Z-- 1995.

OjDER/JUDGNENT.“*""'

MC‘“?, .Aqo VC.;\.NO. -
o An n
Oa,No, Y 35045 , :

. Adm'tted and Interim dlrectlons
- issugd.

Allowed.

+ Disposed of with directions,
) 53/,/ﬂ5§§mi35ed. |

Dismissed as withdrawn
b'ZEissed for default

Orde ed/ReJected

O, order as to costs.

Admlnistrati;a_ Tribwaal |
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